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14,46 hrs.

JOINT COMMITTEE ON REPRESEN-
.TATION OF THE PEOPLE (AMEND-
MENT) BILL—

MOTION FOR EXTENSION OF TIME
FOR PRESENTATION OF THE
REPORT.

[English)

SHRI PAWAN KUMAR BANSAL
(Chandigarh) ; Sir, T beg to move :

“That this House do extend up to
the 20th Amgust, 1993, the time for
presentaion of the report of the Joint
Committee on the  Bill further to
amend the Representaion of the
People Act, 19517,

MR. DEPUTY SPEAKER : The ques-
tion is *

“That this House do extend up to
the 20th August, 1993, the time for
presentaion of the report of the Joint
Committee on the Bill flurther to
amend the Representation of the
People Act, 1951,

The motion was adopied,

—_—

14.47 hrs,

BUSINESS ADVISORY COMMITTEE
THIRTY-FIRST REPORT

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY (DEPARTMENT OF ELEC-
TRONICS AND DEPARTMENT OF
OCEAN DEVELOPMENT) AND THE
MINISTER OF STATE IN THE MINIS-
TRY OF PARLIAMENTARY AFFAIRS
(SHRI RANGARAJAN KUMARAMAN-
GALAM) : Sir, I beg to move :

“That this House do agree with the
Thirty-first Report of the Business
Advisory Committee presented to the
House en the 12th August, 1993",
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MR. DEPUTY SPEAKER : The ques-
tion is :

“That this House do agree with the
Thirty-first Report of the Business
Advisory Committee presented to the
House on the 12th August, 1993”,

The motion was adopted.

14.49 hrs,

NATIONAL COMMISSION FOR SAFAIl
KARAMCHARIS  BILL—Contd.

[English}]

MR. DEPUTY SPEAKER : The House
will now take up further discussion on the
National Commission for Safai Karamy
charis Bill. Before I call Shri Mangelal
Prem I want to make a request to the
whips of the respective parties to kindly
send the pames of the spcakers.  Fre-
quent sending of lists may disturb the
entire system. I request for their coopera-
tion. The time alldtted for this is two
hours, .

i

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY (DEPARTMENT OF ELEC-
TRONICS AND DEPARTMENT OF
OCEAN DEVELOPMENT) AND THE
MINISTER OF STATE IN THE MINIS-
TRY OF PARLIAMENTARY AFFAIRS
(SHRI RANGARAJAN KUMARAMANG-
LAM) : Sir, I have a request to make to
this House. It is up to the House to con-
sider it. ] may request the House that as
this is a very important Bill, we would be
extremely obliged if the House considers
whether it could pass the Bill today as the
Government feels that if it could be pass-
ed today, may be, the other Flouse also
could be approached today itself and
we could pass it in this week. Other-
wise it will spill over to next week. We
wil be gratefu] if this proposal could be
considered.

MR, DEPUTY SPEAKER :
Minister has mads a request.
Ws o cooperate with him,

The hon.
It is upto



